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Factual Report in compliance to the Hon’ble NGT Principal Bench matter of O.A. No. 
1015 / 2024 (Ranjan Singh Vs. State of Bihar) 

1. Background  

This Report is submitted in compliance with the Hon'ble National Green Tribunal (NGT) Order 

dated 04.11.2024 in the suo moto matter of Ranjan Singh Vs. State of Bihar in O.A. No. 1015 

of 2024 (Principal Bench) based on a letter petition dated 15.12.2023 by Shri Ranjan Singh.  

As per the letter petition illegal sand mining activities are being carried out at Son River by 

constructing Dams (Bandhas) from Nasriganj (Amiyavar) to Tilouthu in Rohtas Distict of 

Bihar. 

In the aforementioned Order, a Joint Committee was constituted comprising of District 

Magistrate, Rohtas; Bihar State Pollution Control Board (BSPCB) and Central Pollution 

Control Board (CPCB).     

In compliance of the above, a meeting through video conferencing prior to the field visit was 

held on 25.11.2024 wherein the date for the site visit was decided as 05.12.2024 and 

accordingly, a joint visit of the impugned site was carried out on 05.12.2024 by the appointed 

joint committee comprising of the following members: 

1. Sh. Triloki Nath Singh; Sub-Divisional Public Grievance Redressal Officer, 

Bikramganj, Bihar 

2. Sh. Ashish Kumar Gupta; Regional Officer, BSPCB, Patna 

3. Sh. Toufic Aslam; Scientist ‘C’, CPCB Regional Directorate, Kolkata  

During site visit, following officials were also present along with committee members: 

1. Sh. Rahul Kumar Mahto; Mining Inspector, Rohtas, Bihar 

2. Sh. Sudhanshu Charan Mohapatra; RA-III, CPCB Regional Directorate, Kolkata  

The River Son and its tributaries form the major drainage system in the Rohtas district. The 

River Son originates from the Makalu range in Madhya Pradesh. The river enters in the district 

at the tri-junction of Palamu, Sonbhadra and Rohtas districts. The river flows eastward along 

the south and eastern boundaries of the district and finally joins with River Ganges. The River 

Son forms the southern and eastern geographical boundary of the district. 
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Fig 1: River Son sub-basin and watersheds (National Remote Sensing Centre) 

 
 
 

 
Fig 2: Drainage Map of Rohtas District, Bihar (Central Ground Water Board) 
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2. Environmental & Other Statutory Clearances  

 
The District Survey Report (DSR) in the district Rohtas was approved by the SEIAA, Bihar on 

23.05.2022 and modified DSR was approved on 03.11.2023. Copy of the DSR alongwith letter 

issued from the competent authority with regard to approval of the DSR are annexed as 

Annexure I and Annexure II respectively. 

As informed by the Mining Inspector, a total of 20 sand mining blocks have been auctioned by 

the District Administration for sand mining at the impugned site. List of sand mining blocks 

containing names of Lease Holders alongwith respective auctioned Sand Ghat/Clusters is 

provided in Annexure III. Also, details about Environmental Clearances (EC) issued by State 

Environmental Impact Assessment Authority Bihar, Consent to Operate issued by Bihar State 

Pollution Control Board, Letter of Intent issued by the District Administration and Mining 

Lease granted by District Mining Office, Rohtas of the respective Lease Holders are 

summarized in the tables given in Annexure IV.  

3. Site Visit 

During the site visit on 05.12.2024, 9 mining blocks (1, 2, 3A, 3B, 4, 5, 6, 7 and 17) located in 

a stretch of approx. 40 kilometres along the River Son, extending from Nasriganj (Panchayat) 

to Tilouthu (Panchayat) in District Rohtas, were visited to assess the onsite conditions. Copy 

of Environmental Clearances (EC) of the visited sites attached in Annexure V. 

3.1 Findings of the Committee during the site visit 

(i) As informed by the Mining Inspector, a total of 20 sand blocks have been auctioned by 

the District Administration within this stretch; out of which 08 sand blocks (1, 3A, 3B, 

5, 6, 7, 12 and 17) were operational (including extraction path under construction for 2 

blocks) while the remaining 12 sand blocks were non-operational on date of the visit. 

Extraction Path to sand blocks no. 3B and 12 were under construction.  

(ii) The sand blocks were found to be marked and demarcated with RCC pillars; display 

boards containing site information such as the name of the block, the lease area and the 

name of the leaseholder were found installed at all the sand blocks visited. 

(iii) All sand blocks visited were equipped with essential infrastructure such as 

weighbridges to monitor the quantity of sand transported and check for overloading of 

sand. Additionally, CCTV cameras have been installed for monitoring purposes and 
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access to the cameras are also being shared with Command Control Room of Mining 

Department Office (Patna, Govt. of Bihar). 

(iv)  Under ‘Special Conditions’ in Environmental Clearance dated 11.08.2024 granted to 

one of the 9 sand blocks visited - No. 3B (Annexure V), it is mentioned that 

“Temporary Extraction path (Iron bridge/Hume pipe) constructed for local transport 

from the mining site should be compulsorily dismantled before onset of rainy season 

(1st July). So that natural flow of water through the active river channel may not get 

disturbed”. In Environmental Clearances of other sand blocks visited such special 

condition/permission is not given. However, on the day of visit it was observed that 

cross sectional and enclosing structures have been created by the miners for transport 

as well to prevent ingress of river water into their allotted lease areas (Pic 2, 4, 6 and 

8). As informed by the miners, these structures are of temporary nature. Structures built 

for transport (extraction paths) are made out of brick bats, twigs alongwith river sand 

(Pic 3 and 5) and for enclosing are made out of river sand (Pic 7). It was also observed 

that most of these extraction paths were part iron bridge (approx. one third of total 

length) and the remaining part made of sand, bricks and twigs (Pic 2, 4 and 8).  

(v) River water had little to no obstruction in flowing under these iron bridges (Pic 4 and 

8). Part of the extraction paths made out of sand, bricks and twigs were found to restrict 

the flow of river water (Pic 6 and 8). Hume pipes have been provided at these parts of 

extraction paths; however, their quantity/frequency (nos. in a specified stretch) may not 

be adequate to maintain natural flow of the river. Enclosing structures of river sand in 

order to prevent ingress of river water into lease areas were observed at sand blocks no. 

1, 3A, 5, 6, 7 and 17. Temporary extraction paths of aforementioned nature (part iron 

bridge and part sand etc.) were observed at sand blocks no. 2, 3A, 5, 6, 7 and 17.  

(vi)  During site visit, no mining activity was being carried out in any of the visited 9 sand 

blocks. However, excavators were found in four sand blocks i.e. Nos. 1, 3A, 6, 7 and 

excavator tread marks were observed at two sand blocks i.e. Nos. 5, 17 indicating use 

of heavy machinery for mechanized mining.   

 

 

4. Actions Taken by District Mining Office 

 
Following actions were taken during the year 2024, against illegal/unauthorized sand mining 

in Rohtas as reported by District Officials –  
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Table 1: Illegal sand stock seized in the year 2024 at Rohtas, Bihar 

Illegal sand stock seized location  Quantity of sand seized (cft)  Coordinates  

Jatan Bigha, PS-Akodhigola, 

District-Rohtas 

21700 Lat-24°58'10" N 

Long-84°10'53" E; and  

Lat-24°58'12" N 

Long-84°10'53" E 

Sita Bigha, PS-Indrapuri, 

Distict-Rohtas 

2430 Lat-24°52'23 N 

Long-84°8'11" E 

 
FIRs have been lodged in both cases with Akodhigola case no. 193/24 dated 07.08.2024 and 

Indrapuri case no. 04/24 dated 27.08.2024. 

 

5. Recommendations of the Committee 

 
The construction of temporary extraction paths across the river has arisen due to most of mining 

areas of lessee are situated across the river. The matter of construction of temporary bridges for 

sand mining is also under scrutiny in OA 581 of 2022 in Hon’ble NGT, Principal Bench.  

 
Based on field observations the following are recommended by the committee members –  

(i) District Officials should vigil to take appropriate and suitable action against instances 

of unnecessary construction of temporary extraction path and any sand bunds to prevent 

ingress of river water into their allotted lease area. 

(ii) Heavy machinery and boats which can be used for in-stream mining should not be 

allowed to be kept in areas near the river. 

(iii) Monitoring of sand mining at the sand blocks should be carried out according to the 

‘Enforcement & Monitoring Guidelines for Sand Mining, 2020’. District 

Administration may also carry out monitoring of the sand ghats/blocks through 

Unmanned Artificial Vehicles (UAVs)/Drone surveys.  

(iv)  Mining to be strictly carried out according to the ‘Sustainable Sand Mining Guidelines, 

2016’. All sand ghat-miners should submit the annual replenishment report certified by 

an authorized agency. All sand ghat-miners should also submit their six monthly 

compliance reports within stipulated timeline. 
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Photographs taken during site visit on 05.12.2024 

 
Pic 1: Excavator at Sand Block No. 1 

 

 
Pic 2: Extraction Path to Sand Block No. 2 (Closed) 
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Pic 3: Brick bats and twigs used for extraction path making at Sand Block No. 3A 

 
 

 
Pic 4: Extraction path at Sand Block No. 3A 
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Pic 5: Excavator tread marks at Sand Block No. 5 

 
 

 
Pic 6: Extraction Path restricting and diverting the flow of river at Block No. 5 
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Pic 7: Enclosure of lease area with structure made of river sand at Block No. 6 

 

 
Pic 8: Restricted flow at sand structure and unrestricted flow under iron bridge at Block No. 5 
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Satellite Images of the impugned site 

 
Pic 9: Sand Blocks in River Son at Rohtas, Bihar 

 

 
Pic 10: Linear and Cross-sectional Structures (June, 2023) 
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Pic 11: Cross-sectional Extraction Paths (10th December, 2024) 

 
 

 
Pic 12: Cross-sectional Extraction Paths (10th December, 2024) 
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Annexure III 

Sl. 
No. 

Name and address of the sand ghat 
settlement holder 
 

Name of auctioned Sand 
Ghat/ Clusters 

Status of 
Auctioned 
Sand Ghat 

1. M/s Banshidhar Construction Pvt. 
Ltd., Smt. Lalti Devi, Director, 2nd 
Floor, Plot No.-388/389, Near Biscuit 
Factory More, Nasriganj Digha, 
Danapur, Dist.-Patna-800012 

Son Block-1/ Mahadewa, 
Itawa, Bagha Khoh, Chit 
Bisawan, Suara, Kusadhar, 
Bikramganj, Dhangain, 
Paraiya, Dharkanha, 
Jamsona 

Operational 

2. Sri Santosh Kumar, S/o Sri Mahendra 
Prasad, M/s Aarunya Construction & 
Supply Services Private Limited, Zila 
Parishad Market, Rajgir, Dist.-
Nalanda. 

Son Block-2 /Atimiganj Non-
operational 

3. M/s Pragati Indian Road lines, Sri 
Amendra Thakur, Ashirwadpuram 
Colony, C-37, Dhimrapur Chowk, 
Raigarh, Chhattisgarh-496001 

Son Block-3A /Nasariganj Operational 

4. M/s Rakesh Chaubey, Sri Rakesh 
Chaubey, S/o Sri Ramesh Chandra 
Chaubey, 89, Canal Road, Jakki 
Bigha, Dehri, Dist.-Rohtas-821307 

Son Block-3B /Nasariganj Extraction Path 
under 
construction  

5. Sri Premchand Singh,  
S/o Radheshyam Singh,  
M/s Ganpati Fuel,  
At- East Pali, Dehri on Sone,  
Dist.-Rohas-821305 

Son Block-4 /Amiawar Non-
operational 

6. M/s Jai Mata Dee & Maa Sita 
Construction Sri Sanjay Kumar, S/o 
Lala Bahadur Rai, Vill.-Khairhi, P.O.-
Pachpokhri, P.S.-Baghaila, Dist.-
Rohtas-802217 

Son Block-5 /Sabdala Operational 

7. M/s B. D. Enterprises, Sri Umashankar 
Singh, S/o Lalan Singh, Sarveshwari 
Bhawan, Near Sadanath Mahadev 
Mandir, P.o.-Gutwa, P.S.-Nagri, 
Kathal More Randhi, Dist.-Jharkhand-
835303  
 

Son Block-6 /Sabdala Operational 

8. M/s Mor Mukat Marketing Pvt. Ltd., 
Prabhawati Devi, Plot No.-388/389, 
Near Biscuit Factory More, Nasriganj, 
Danapur, Dist.-Patna-800012 
 

Son Block-7 /Paruri Operational 

9. M/s Shivam Coke Pvt. Ltd., Sri 
Rakesh Kumar, Bunglow No.-06, At-
Chanchani Colony, Near Hirak Point, 
Dhanbad, Jharkhand-826004 

Son Block-8 /Darihat Non-
operational 
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10. Sri Arvind Kumar, 
S/o Shiv Narayan Prasad Gupta, Ward 
No.-13, East Pali, Dehri on son 
Rohtas. 
Dist.-Rohtas. 821305 

Son Block-9A /Darihat Non-
operational 

11. M/s Laxmi Traders, Pro-Sonu Kumar, 
S/o- Sri Umesh kumar Soni, Vill-
Nasariganj, Ward No.-6, P.O.+P.S.-
Nasariganj, Dist-Rohtas-821310 

Son Block-9B /Darihat Non-
operational 

12. Sri Sonu Kumar, S/o- Sri Dayanand, 
House No.-99, Pocket-10 Sector-22, 
Rohini, New Delhi-110085  

Son Block-10 /Chainpur Non-
operational  

13. Sri Karan Kumar Bhutoria, Innocent 
Traders Ltd; 16 Strand Road, Diamond 
Heritage, 7th Floor, Room No.-701-D, 
Kolkata-700001  
 

Son Block-11A /Berkap Non-
operational 

14. Sri Gopal Kumar Singh, S/o- Sri 
Ramratan singh, Vill.-Madhurapur 
Vichla Tola, Ward No.-25, P.S.+P.O.-
Teghda, Begusarai-851133 
 

Son Block-11B /Berkap Non-
operational 

15. Sri Arvind Kumar, 
S/o Shiv Narayan Prasad Gupta, Ward 
No.-13, East Pali, Dehri on son 
Rohtas. 
Dist.-Rohtas. 821305 

Son Block-12 /Berkap Extraction Path 
under 
construction  

16. Sri Vikash Kumar Singh, S/o Ram 
Lakhan Singh, Chandanpura Mohalla, 
Civil Line, P.O.+P.S-Sasaram, Dist.-
Rohtas 

Son Block-13 /Hurka Non-
operational 

17. M/s Rudra Mining LLP, Pro- Sri 
Vishwajit kumar, S/o- Visheshwar 
Prasad, Pareo, P.O.-Pareo, Dist.-Patna-
802160;  

Son Block-14 /Makrain Non-
operational 

18. Sri Sanjay Kumar, S/o Sri Ganga 
Kumar Yadav, M/s Sanjay Kumar 
Technocrate Private Limited, Mohalla-
Indai, P.O.+P.S.-Sheikhpura, Dist.-
Sheikhpura-811105  

Son Block-15 /Dehri Non-
operational 

19. M/s Katyani Natural Resources Ltd., 
Sri Sudama Kumar, S/o- Rameshwar 
Ram, At- Pareo, Thana-Bihta, Dist-
Patna-802160 

Son Block-16 /Bardiha Non-
operational 

20. M/s Uma Associates Infratech 
Developers Pvt. Ltd., Director-Sri 
Anand Singh, S/o- Sri Ramgopal 
Singh, Vill.-Jahanabad, P.O.+Thana-
Kudra, Dist.-Kaimur (Bhabhua) 

Son Block-17 /Sikaria Operational 
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Annexure IV 

Table 1: Environmental Clearances issued by State Environmental Impact Assessment 
Authority, Bihar 

Lease Holder Sand 

Ghat/Cluster 
EC Identification No. Date 

Issue Valid upto 
M/s 

Banshidhar 

Construction 

Pvt. Ltd.,  
Smt. Lalti 

Devi 

Son Block-

01 

EC24B001BR150203 31.01.2024 The 

Environmental 

Clearance will be 

valid for mine 

lease period 

subject to a 

ceiling of 5 Years. 
Aarunya 

Construction 

& Supply 

Services 

Private 

Limited,  
Sri Santosh 

Kumar, 

Son Block-

02 
EC23B001BR110207 22.09.2023 5 Years 

M/s Pragati 

Indian Road 

lines, Sri 

Amendra 

Thakur, 

Son Block-

3A 
EC24B0107BR5465496N 10.08.2024 5 Years 

Rakesh 

Chaubey,  
Sri Rakesh 

Chaubey 

Son Block-

3B 
EC24B0107BR5959022N 11.08.2024 5 Years 

M/s Ganpati 

Fuel, 
Sri 

Premchand 

Singh 

Son Block-

04 
EC23B001BR181126 22.09.2023 5 Years 

Jai Mata Dee 

& Maa Sita 

Construction  
Sri Sanjay 

Kumar 

Son Block-

05 
EC23B001BR181750 20.10.2023 5 Years 

M/s B. D. 

Enterprises,  
Sri 

Umashankar 

Singh, 

Son Block-

06 
EC23B001BR164234 22.09.2023 5 Years 

Mor Mukat 

Marketing 

Pvt. Ltd., 

Son Block-

07 
EC23B001BR158011 01.12.2023 5 Years 
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Director-

Prabhawati 

Devi 
Sri Sonu 

Kumar,  
S/o- Sri 

Dayanand 

Son Block-

10 
EC23B001BR113708 22.09.2023 5 Years 

Innocent 

Traders Ltd;  
Sri Karan 

Kumar 

Bhutoria 

Son Block-

11A 
EC24B0107BR5328156N 10.08.2024 5 Years 

Sri Gopal 

Kumar 

Singh, 
 S/o- Sri 

Ramratan 

singh, 

Son Block-

11B 
EC24B0107BR5854990N 10.08.2024 5 Years 

Sri Arvind 

Kumar, 
S/o Shiv 

Narayan 

Prasad Gupta 

Son Block-

12 
EC23B001BR110499 20.10.2023 5 Years 

Sri Vikash 

Kumar 

Singh,  
S/o Ram 

Lakhan 

Singh 

Son Block-

13 
EC24B0107BR5396205T 10.08.2024 5 Years 

M/s Rudra 

Mining LLP, 
Pro- Sri 

Vishwajit 

kumar, 

Son Block-

14 
EC23B001BR170379 20.10.2023 5 Years 

M/s Sanjay 

Kumar 

Technocrate 

Pvt. Ltd, 
Sri Sanjay 

Kumar 

Son Block-

15 
EC23B001BR124640 22.09.2023 5 Years 

M/s Katyani 

Natural 

Resources 

Ltd.,  
Sri Sudama 

Kumar, 

Son Block-

16 
EC24B001BR110703 01.01.2024 5 Years 

M/s Uma 

Associates 

Infratech 

Son Block-

17 
EC24B0107BR5119301A 25.04.2024 5 Years 
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Developers 

Pvt. Ltd.,  
Director-Sri 

Anand Singh 
 

 

Table 2: Consent to Operate issued by Bihar State Pollution Control Board 

Lease Holder Sand Ghat/ 

Cluster 
CTO 

No. 
Date 

Issue Valid 

upto 
M/s Banshidhar Construction Pvt. Ltd.,  
Smt. Lalti Devi 

Son Block-01 479 
480 

19.02.24 Five 

year 
Aarunya Construction & Supply Services 

Private Limited,  
Sri Santosh Kumar, 

Son Block-02 2530 
2531 

19.10.23 Five 

year 

M/s Pragati Indian Road lines, Sri 

Amendra Thakur, 
Son Block-3A 2409 

2410 
21.10.24 Five 

year 
Rakesh Chaubey,  
Sri Rakesh Chaubey 

Son Block-3B 2447 
2448 

25.10.24 Five 

year 
M/s Ganpati Fuel, 
Sri Premchand Singh 

Son Block-04 2123 
2124 

17.10.23 Five 

year 
Jai Mata Dee & Maa Sita Construction  
Sri Sanjay Kumar 

Son Block-05 2510 
2511 

30.11.23 Five 

year 
M/s B. D. Enterprises,  
Sri Umashankar Singh, 

Son Block-06 2296 
2297 

07.11.23 Five 

year 
Mor Mukat Marketing Pvt. Ltd., 
Director-Prabhawati Devi 

Son Block-07 90 
91 

11.01.24 Five 

year 
Sri Sonu Kumar,  
S/o- Sri Dayanand 

Son Block-10 2005 05.10.23 Five 

year 2401 13.10.23 
Innocent Traders Ltd;  
Sri Karan Kumar Bhutoria 

Son Block-

11A 
2451 
2452 

25.10.24 Five 

year 
Sri Gopal Kumar Singh, 
 S/o- Sri Ramratan singh, 

Son Block-

11B 
2465 
2466 

04.11.24 Five 

year 
Sri Arvind Kumar, 
S/o Shiv Narayan Prasad Gupta 

Son Block-12 2381 
2382 

10.11.23 Five 

year 
Sri Vikash Kumar Singh,  
S/o Ram Lakhan Singh 

Son Block-13 2487 
2488 

19.11.24 Five 

year 
M/s Rudra Mining LLP, 
Pro- Sri Vishwajit kumar, 

Son Block-14 2383 
2384 

10.11.23 Five 

year 
M/s Sanjay Kumar Technocrate Pvt. Ltd, 
Sri Sanjay Kumar 

Son Block-15 2157 
2158 

19.10.23 Five 

year 
M/s Katyani Natural Resources Ltd.,  
Sri Sudama Kumar, 

Son Block-16   Five 

year 
M/s Uma Associates Infratech Developers 

Pvt. Ltd.,  
Director-Sri Anand Singh 

Son Block-17 939 14.05.24 Five 

year 
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Table 3: Letter of Intent issued by the District Administration, Rohtas 

Lease Holder Sand Ghat/ 
Cluster 

LoI 

No. 
Date 

Issue Valid 

upto 
M/s Banshidhar Construction Pvt. Ltd.,  
Smt. Lalti Devi 

Son Block-

01 
4525 30.11.2022 Lease 

Period 
Aarunya Construction & Supply Services 

Private Limited,  
Sri Santosh Kumar, 

Son Block-

02 
4521 30.11.2022 Lease 

Period 

M/s Pragati Indian Road lines, Sri 

Amendra Thakur, 
Son Block-

3A 
52 09.01.2024 Lease 

Period 
Rakesh Chaubey,  
Sri Rakesh Chaubey 

Son Block-

3B 
25 01.01.2024 Lease 

Period 
M/s Ganpati Fuel, 
Sri Premchand Singh 

Son Block-

04 
4654 14.12.2022 Lease 

Period 
Jai Mata Dee & Maa Sita Construction  
Sri Sanjay Kumar 

Son Block-

05 
4651 13.12.2022 Lease 

Period 
M/s B. D. Enterprises,  
Sri Umashankar Singh, 

Son Block-

06 
4520 30.11.2022 Lease 

Period 
Mor Mukat Marketing Pvt. Ltd., 
Director-Prabhawati Devi 

Son Block-

07 
4234 01.11.2022 Lease 

Period 
Sri Sonu Kumar,  
S/o- Sri Dayanand 

Son Block-

10 
03 02.01.2023 Lease 

Period 
Innocent Traders Ltd;  
Sri Karan Kumar Bhutoria 

Son Block-

11A 
26 01.01.2024 Lease 

Period 
Sri Gopal Kumar Singh, 
 S/o- Sri Ramratan singh, 

Son Block-

11B 
24 04.01.2024 Lease 

Period 
Sri Arvind Kumar, 
S/o Shiv Narayan Prasad Gupta 

Son Block-

12 
4524 30.11.2022 Lease 

Period 
Sri Vikash Kumar Singh,  
S/o Ram Lakhan Singh 

Son Block-

13 
955 12.06.2024 Lease 

Period 
M/s Rudra Mining LLP, 
Pro- Sri Vishwajit kumar, 

Son Block-

14 
4232 01.11.2022 Lease 

Period 
M/s Sanjay Kumar Technocrate Pvt. Ltd, 
Sri Sanjay Kumar 

Son Block-

15 
4522 30.11.2022 Lease 

Period 
M/s Katyani Natural Resources Ltd.,  
Sri Sudama Kumar, 

Son Block-

16 
4233 01.11.2022 Lease 

Period 
M/s Uma Associates Infratech Developers 

Pvt. Ltd.,  
Director-Sri Anand Singh 

Son Block-

17 
318 16.12.2022 Lease 

Period 
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Table 4: Mining Lease granted by District Mining Office, Rohtas 

Lease Holder Sand 

Ghat/Cluster 
Lease/ 
Work order 

No. 

Date 
Issue Valid 

upto 
M/s Banshidhar Construction Pvt. 

Ltd.,  
Smt. Lalti Devi 

Son  
Block-01 

493 15.03.24 Lease 

Period 

Aarunya Construction & Supply 

Services Private Limited,  
Sri Santosh Kumar, 

Son 
 Block-02 

2429 27.11.23 Lease 

Period 

M/s Pragati Indian Road lines, Sri 

Amendra Thakur, 
Son  
Block-3A 

1893 26.11.24 Lease 

Period 
Rakesh Chaubey,  
Sri Rakesh Chaubey 

Son Block-3B 1876 21.11.24 Lease 

Period 
M/s Ganpati Fuel, 
Sri Premchand Singh 

Son  
Block-04 

100 13.01.24 Lease 

Period 
Jai Mata Dee & Maa Sita 

Construction  
Sri Sanjay Kumar 

Son  
Block-05 

2447 01.12.23 Lease 

Period 

M/s B. D. Enterprises,  
Sri Umashankar Singh, 

Son  
Block-06 

23 04.01.24 Lease 

Period 
Mor Mukat Marketing Pvt. Ltd., 
Director-Prabhawati Devi 

Son  
Block-07 

166 24.01.24 Lease 

Period 
Sri Sonu Kumar,  
S/o- Sri Dayanand 

Son  
Block-10 

2424 25.11.23 Lease 

Period 
Innocent Traders Ltd;  
Sri Karan Kumar Bhutoria 

Son  
Block-11A 

1971 12.12.24 Lease 

Period 
Sri Gopal Kumar Singh, 
 S/o- Sri Ramratan singh, 

Son  
Block-11B 

1945 09.12.24 Lease 

Period 
Sri Arvind Kumar, 
S/o Shiv Narayan Prasad Gupta 

Son  
Block-12 

2561 16.12.23 Lease 

Period 
Sri Vikash Kumar Singh,  
S/o Ram Lakhan Singh 

Son  
Block-13 

1944 09.12.24 Lease 

Period 
M/s Rudra Mining LLP, 
Pro- Sri Vishwajit kumar, 

Son  
Block-14 

2425 25.11.23 Lease 

Period 
M/s Sanjay Kumar Technocrate 

Pvt. Ltd, 
Sri Sanjay Kumar 

Son  
Block-15 

2426 25.11.23 Lease 

Period 

M/s Katyani Natural Resources 

Ltd.,  
Sri Sudama Kumar, 

Son  
Block-16 

- - - 

M/s Uma Associates Infratech 

Developers Pvt. Ltd.,  
Director-Sri Anand Singh 

Son  
Block-17 

1063 05.07.24 Lease 

Period 

 

325

332 335



 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

To,

The -1
 BANSHIDHAR CONSTRUCTION PRIVATE LIMITED
2nd Floor, Plot No.-388/389, Near Biscuit Factory More, Nasriganj Digha,
Danapur  -800012

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/BR/MIN/444012/2023 dated 12 Sep 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC24B001BR150203
2. File No. SIA/1(a)/2366/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Sand Mining Project of Area 18.88
Hectare at Rohtas Sone, Know, Thora
Sand Ghat (Block-1) on Sone, Kow,
Thora River of District-Rohtas State-
Bihar.

7. Name of Company/Organization  BANSHIDHAR CONSTRUCTION
PRIVATE LIMITED

8. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 31/01/2024

(e-signed)
Mr. Sudhir Kumar
Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001BR150203     File No. - SIA/1(a)/2366/2023    Date of Issue EC - 31/01/2024        Page 1 of 18
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File No.: SIA/1(a)/2509/2024
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment 

Authority(SEIAA), BIHAR)

***

Dated 10/08/2024

To,

AMENDRA THAKUR
Ashirwadpuram Colony, C-37, Dhimrapur Chowk, Raigarh, Chhattisgarh , RAIGARH, 
CHHATTISGARH, 496001
pragatiindiansroadlines@gmail.com

Subject: Grant of prior Environmental Clearance (EC) to the proposed Mining Project under the provisions of 
EIA Notification 2006-regarding

Sir/Madam,
This is in reference to your application submitted to SEIAA, Bihar vide proposal number 
SIA/BR/MIN/486030/2024 dated 05/07/2024 for grant of prior Environmental Clearance (EC) to the 
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC24B0107BR5465496N

(ii) File No. SIA/1(a)/2509/2024

(iii) Clearance Type Fresh EC

(iv) Category B1

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

(vii) Name of Project
Sand Mining Project on Sone River at Rohtas Sone 
3A Sand Ghat of District - Rohtas, State-Bihar.

(ix) Location of Project (District, State) ROHTAS, BIHAR

(x) Issuing Authority SEIAA, Bihar

(xii) Applicability of General Conditions No

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-1 (Part A, B and 
C)/ EIA & EMP Reports were submitted to the SEIAA, Bihar for an appraisal by the SEAC under the provision of 
EIA notification 2006 and its subsequent amendments.

3. 

The above-mentioned proposal has been considered by SEIAA, Bihar in the meeting held on 24/07/2024 & 
25/07/2024. The minutes of the meeting and all the project documents are available on PARIVESH portal which 
can be accessed from the PARIVESH portal by scanning the QR Code above.

4. 
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Details of the minerals to be mined along with production capacity and the brief on the salient features of the 
project as submitted by the project proponent in Form 1 (Part A, B and C) in the reports and as presented during 
SEIAA are annexed to this EC .

5. 

The SEIAA, Bihar in its meeting held on 24/07/2024 & 25/07/2024, based on information submitted viz: Form 1 
(Part A, B and C), EIA/EMP report etc & clarifications provided by the project proponent and after detailed 
deliberations on all technical aspects and public hearing issues and compliance thereto furnished by the Project 
Proponent, recommended the proposal for grant of Environment Clearance under the provision of EIA Notification, 
2006 and as amended thereof subject to stipulation of Specific and Standard EC conditions as detailed in the point 
below.

6. 

The SEIAA, Bihar has examined the proposal in accordance with the provisions contained in the Environment 
Impact Assessment (EIA) Notification, 2006 & further amendments thereto and based on the recommendations of 
the SEAC hereby accords Environment Clearance for the instant proposal to M/s. AMENDRA THAKUR under the 
provisions of EIA Notification, 2006 and as amended thereof subject to compliance of the Specific and Standard 
EC conditions as given in Annexure (2)

7. 

The SEIAA, Bihar reserves the right to stipulate additional conditions, if found necessary.8. 

The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006. It does 
not tantamount to approvals/consent/permissions etc. required to be obtained under any other Act/Rule/regulation. 
The Project Proponent is under obligation to obtain approvals /clearances under any other Acts/ Regulations or 
Statutes, as applicable, to the project.

9. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms 
part of this EC.

10. 

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of 30 days as 
prescribed under Section 16 of the National Green Tribunal Act, 2010.

11. 

This issue with an approval of the Competent Authority.12. 

Annexure 2

Details of the Project

S. 
No.

Particulars Details

a. Details of the Project
Sand Mining Project on Sone River at Rohtas Sone 3A Sand Ghat of 
District - Rohtas, State-Bihar.

b.
Latitude and Longitude of the 
project site

25.04291739919557,84.3424165525648 
25.04916800429666,84.35231813821035

c.
Land Requirement (in Ha) of the 
project or activity

Nature of Land involved Area in Ha

Non-Forest Land (A) 0

Forest Land (B) 0

Total Land (A+B) 35.5
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S. 
No.

Particulars Details

d. Date of Public Consultation Public consultation for the project was held on 2024-06-22

e.
Rehabilitation and Resettlement 
(R&R) involvement

NO

f. Project Cost (in lacs) 272030000

g. EMP Cost (in lacs) 9.35

h. Employment Details

Details of Minerals Products & By-products

Name of the Mineral to be 
mined

Classification of mineral 
[Major/Minor]

Production capacity in 
MTPA

Remarks

Ordinary Sand Minor 1.1502
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File No.: SIA/1(a)/2504/2024
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment 

Authority(SEIAA), BIHAR)

***

Dated 11/08/2024

To,

RAKESH CHAUBEY
Rakesh Chaubey, S/O- Sri Ramesh Chandra Chaubey, Add- 89, Canal Road, Jakki Bigha, Dehri, Dist.- 
Rohtas, ROHTAS, BIHAR, 821307
rccprojects2016@gmail.com

Subject: Grant of prior Environmental Clearance (EC) to the proposed Mining Project under the provisions of 
EIA Notification 2006-regarding

Sir/Madam,
This is in reference to your application submitted to SEIAA, Bihar vide proposal number 
SIA/BR/MIN/486574/2024 dated 18/07/2024 for grant of prior Environmental Clearance (EC) to the 
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC24B0107BR5959022N

(ii) File No. SIA/1(a)/2504/2024

(iii) Clearance Type Fresh EC

(iv) Category B1

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

(vii) Name of Project
Sand Mining Project, Rohtas Son Block- 3B Sand 
Ghat of District- Rohtas, State-Bihar

(ix) Location of Project (District, State) ROHTAS, BIHAR

(x) Issuing Authority SEIAA, Bihar

(xii) Applicability of General Conditions No

In view of the particulars given in the Para 1 above, the project proposal interalia including Form-1 (Part A, B and 
C)/ EIA & EMP Reports were submitted to the SEIAA, Bihar for an appraisal by the SEAC under the provision of 
EIA notification 2006 and its subsequent amendments.

3. 

The above-mentioned proposal has been considered by SEIAA, Bihar in the meeting held on 05/08/2024. The 
minutes of the meeting and all the project documents are available on PARIVESH portal which can be accessed 
from the PARIVESH portal by scanning the QR Code above.

4. 
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Details of the minerals to be mined along with production capacity and the brief on the salient features of the 
project as submitted by the project proponent in Form 1 (Part A and B) in the reports and as presented during 
SEIAA are annexed to this EC.

5. 

The SEIAA, Bihar in its meeting held on 05/08/2024, based on information submitted viz: Form 1 (Part A, B and 
C), EIA/EMP report etc & clarifications provided by the project proponent and after detailed deliberations on all 
technical aspects and public hearing issues and compliance thereto furnished by the Project Proponent, 
recommended the proposal for grant of Environment Clearance under the provision of EIA Notification, 2006 and 
as amended thereof subject to stipulation of Specific and Standard EC conditions as detailed in the point below.

6. 

The SEIAA, Bihar has examined the proposal in accordance with the provisions contained in the Environment 
Impact Assessment (EIA) Notification, 2006 & further amendments thereto and based on the recommendations of 
the SEAC hereby accords Environment Clearance for the instant proposal to M/s. RAKESH CHAUBEY under the 
provisions of EIA Notification, 2006 and as amended thereof subject to compliance of the Specific and Standard 
EC conditions as given in Annexure (2)

7. 

The SEIAA, Bihar reserves the right to stipulate additional conditions, if found necessary.8. 

The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006. It does 
not tantamount to approvals/consent/permissions etc. required to be obtained under any other Act/Rule/regulation. 
The Project Proponent is under obligation to obtain approvals /clearances under any other Acts/ Regulations or 
Statutes, as applicable, to the project.

9. 

The PP is under obligation to implement commitments made in the Environment Management Plan, which forms 
part of this EC.

10. 

Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of 30 days as 
prescribed under Section 16 of the National Green Tribunal Act, 2010.

11. 

This issue with an approval of the Competent Authority.12. 

Annexure 2

Details of the Project

S. 
No.

Particulars Details

a. Details of the Project
Sand Mining Project, Rohtas Son Block- 3B Sand Ghat of District- 
Rohtas, State-Bihar

b.
Latitude and Longitude of the project 
site

25.04065818002412,84.3350993645375 
25.04717272007532,84.34418341835809

c.
Land Requirement (in Ha) of the 
project or activity

Nature of Land involved Area in Ha

Non-Forest Land (A) 0

Forest Land (B) 0

Total Land (A+B) 37.0
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S. 
No.

Particulars Details

d. Date of Public Consultation Public consultation for the project was held on

e.
Rehabilitation and Resettlement 
(R&R) involvement

NO

f. Project Cost (in lacs) 1836.2

g. EMP Cost (in lacs) 15.125

h. Employment Details

Details of Minerals Products & By-products

Name of the Mineral 
to be mined

Classification of mineral 
[Major/Minor]

Production capacity 
in MTPA

Remarks

Sand Minor 1.3986
666000 CUM per annum or 
1398600 TPA
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

To,

The -1
PREM SINGH
S/O Radhey Shyam Singh, 100, Arya Nagar Ranchi Patna Road, Near
Patratu Chowk, PS- Sadar, Hazaribag, Jharkhand-825301.  -825301

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/BR/MIN/439058/2023 dated 14 Aug 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B001BR181126
2. File No. SIA/1(a)/2258/2023
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project for Proposed Sand Mining Project of Area
99.80 Ha at Rohtas Sone Ghat 04 on
Sone River of District-Rohtas State-Bihar

7. Name of Company/Organization PREM SINGH
8. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 22/09/2023

(e-signed)
Mr. Sudhir Kumar
Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

To,

The CEO
MOR MUKAT MARKETING PRIVATE LIMITED
Plot No. 388/389, Near Biscuit Factory More, Nasriganj, Danapur Patna  -
800012

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/BR/MIN/440645/2023 dated 17 Aug 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B001BR158011
2. File No. SIA/1(a)/2085/2022
3. Project Type New
4. Category B
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Proposed Sand Mining Project  of Area
98.8 Ha at Rohtas Ghat 07 on Son River
of District- Rohtas State-Bihar

7. Name of Company/Organization MOR MUKAT MARKETING PRIVATE
LIMITED

8. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 01/12/2023

(e-signed)
Mr. Sudhir Kumar
Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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